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CENTRAL A)MINISTATIVE TRIBUNAL 
ERN(t5LZM BENCH 

- 0.&No.89/93 

Tuesday this the 9th day of November, 1993 

CORAM 

The.Ho&ble Mr.Justice Chettur Sikaran Nair,Vice Chairman 

The Hon'ble, Mr.P. V. Venkatakrishnan, Administrative Member 

l.R.Vijayan, Khalasi Fe1per 
Off iáe of.the arriage & Wagon 
aipervisor, Ernakulam Marsheiling Yard 
Ernakulam, 

2•: I(.S.RjagOpalan, Khalasi Helper,  
0/0 of the C&W &ipervisor, 
Ernakulam Marshalling Yard 
Ernakulam. 	 ...Applicants 

(By Advocate Mr.P.Sivan Pillai) 

vs. 

L. iJnon of •idia' through the General Manager 
Southern Railway, Madras.3. 

2, The Chief Personnel Officer, 
Southern Railway, Madras.3. 

3. The Divisional.Pesonnel Officer 
Southern Railway, Trivandrum-14. •... Respondents 

(By' Mvocate $n. Sumati Dandapani) 

ORDER 

Chettur Sankaran Najr(J)  Vice Chaizman. 

Learned counsel for applicants submit that' tl 

application may be disposed. of recording the submission 

made in t he reply statement. In para-6 of the reply ,  

statemt it is said that applicants have been included 

in the list of employeestà be deputed for training. 

2.W record the submission and d ispose of the 

• 	 application accordingly. No costs. 

aated the 9th day of November, 1993. 

-' LY A \A Q 

P.V.Venkakrishnan 	Chettur Sankaran Nair(J) 
Arninistrative Member 	Vice chairmi 

ks/9x 1. 


